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Introduction of System of Proportional
Representation for Elections

2640, SHRI P. M. MEHTA : will the
‘Mmister of LAW, JUSTICE and COM-
PANY AFFAIRS be pleased to statc:

(a) whether Government are considering
1o have a major electoral reforms cnvicag-
ing introduction of a system of proportion-
al representation for Lok Sabha and
Assembly elections;

(b) if so, when the final decision 1s hikely
{0 be reached; and

(c) whether Government propose (0 intro-
«luce a Bill in the curremt session?

THE MINISTER OF STATE IN THF
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI NiTIRAS
SINGH CHAUDHARY) : (a) No <«uch
poposal 18 under consideration.

tb) and (¢). Do not arise.

Applicstions from M /s. Hoechst for
lndmﬁll‘éuuu

2641, SHRI BHALJIBHAI PARMAR :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether M /5. Hoechst have recently
submitted 2 number of applications for
industriat licences and if so, the facts there-
of;

(b) whether any concessions have been
sbown in examining their applications and
interests of Indian sector have been ignored;
aand
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(c) whether 4t will pot creste  Porthet
monopoly in the bands of aiready n large
house?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI SHAHNAWAZ
KHAN) : () Yes, Sir. M/s. Hoechat Phar-
maceuticals 1td, Bombay have submitted
various applications for Industrial lcences
for the manufacture of various items of
diugs and pharmaceuticals including vac-
cines for poultry and animals,

(b) and (c¢). No, Sir. The applications
are consideied on ments and  without
prejudice to any clearances that might be
required under the MRTP Act.

Rationalisation Restructuring and Streng-
thening of Organisationa! set up of Power
Industry to meet Power Famine

2642. SHRI R. V. SWAMINATHAN :
Will the Minister of IRRIGATION AND
POWER be pleased 1o state :

(a) whether Plannming Commission has
suggested rationalisation, restructuring and
strengthening of organisational set up of
the power supply industry at different
levels to meet the acute power famine in
the country;

(b) if so, whether viewing with concein
the shortfall in the fourth plan power tar-
gets, it has suggested a detailed study of
the past performances to identity prob-
lems;

{c) if »0, what stcps are being taken in
this direction; and

(d) whether the Planping Commission
focls that fulfilment of the fifth plan tar-
gets would depend largely on the improve-
ment in planning, designing, financing and
implementation?

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT) : (a)
The Government of India are actively con-
sidering rationalisation snd restructuring of
the Electricity Supply Industry with a view
to improve the performance both as regards





